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F . /rad‘ . . ' “Deg?
mm The Registrar General /$4‘ \"3lil'i\, Delhi High Court, ' V‘.

NewDelht. , . V I
- FT " . by.To E 1 5 “Q \ .

1. The Principal District & Sessions Judge, _
New Delhi District, \ ‘k k -
Patiala House Courts, DU %€_§\

as!
NewDelhi. _ _ . << _

fine Principal District & Sessions Judge=cum-Special Judge (PC Act) .
u (CB1), Rouse Avenue Court Complex, New Delhi. \

Sub:- Shifting of four courts of MM (NI A“) fi'°m R°“se Avenue Cams
Complex to Patiala House Courts Complex. -

52

Sir, '

I am directed to inform you that in terms ofthe decision of this Court, four Courts
. . - t - - . . ~04 fof M8ll‘0P0i1i8n Magistrates (N-1~ Act). I-e-. MM (N-L Act) °1 if MM (NI Mi . °

New Delhi District, out of the five Courts which were earlier Shifted t0 R011“ V°""°
Court Complex, are tobe shifted back to Patiala House Courts Complex with effect fiom
12.10.2023. _ _ .

I am, therefore, to request you to kindly take necessary Steps for Shlfimg °f 111°
rder to make them functional with effect from 18.10.2023 fromaforesaid courts in o

Patiala House Courts Complex. I have further been directed to request you that proper
. t. t- “bf shifting be given to all stakeholders, so that ndinconvenience is caused toin ima to v

i them. p .

. Yours sincerely,
. .
, qt) '

{T (Ravtnder Du J8)
R ' trar General

.__. .._ .__. _....___- V V eggs _
\ 6? omen or "ms PRINCIPAL DISTRICT &_§ESS_IQN_$__J'UDGE§CUl\(l;SRECIAL woes‘

o F,
$3‘ No. F.5(2)/Race/2023/Q U0 \.{ 8 —- 10 I E’>‘~i "-C» Dated I3 I 1'0 1 ‘D, 3
' i

Copy forwarded for information and necessary action to:-

1. Ld. Judicial Officers, Rouse Avenue Court Complex, New Delhi.
2. The Officer ln-charge, General Branch, Computer Branch and Care Taking

Branch to take necessary steps as required.
fTheWeb site Committee, Tis Hazari Courts, Delhi for uploading on the website.

4. All the Branch In~charges, RACC, New Delhi. _
S. The Hony. Secretary, Delhi High Court Bar Association, Bar Associations. at

Tis Hazari, Patiala House, Karlcardooma, Rohini, Dwarka, Saket and Rouse Avenue,
Delhi/New Delhi. '

6. The P. S to Ld. Principal District & Sessions Judge-cum-Spl. Judge (PC Act)(CBI),
RACC, New Delhi. Q g

l3~ v s - »_.'.?' (Arun Bhardwaj)
‘ Officer In-charge (Judl.)

for Principal District 8; Sessions Judge-
cum-Spl. Judge (PC Act) (CB1)
Rouse Avenue Court Complex

New Delhi
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